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EME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).5386/2014

RAJENDRA SINGH & ORS. APPELLANT(S)
VERSUS

ROMAN CATHOLIC DIOCESE OF AGRA LTD. & ANR. RESPONDENT(S)

Date 16-07-2026 This appeal was called on for hearing today.
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HON'BLE MR. JUSTICE SANJAY KAROL
HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH
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Vivek Singh, AOR
Saumya Sarasawat, Adv.
Ayush Gupta, Adv.

Sumant Bharadwaj, Adv.
Vedant Bharadwaj, Adv.
Mridula Ray Bharadwaj, AOR
D.m.sharma, Adv.

Amrita Behera, Adv.
Anshu Singh, Adv.

Pooja Gupta, Adv.
Anshita Sharma, Adv.

Upon hearing the counsel the Court made the following

ORDER
List on 09.09.2026.
(D. NAVEEN) (ANU BHALLA)
COURT MASTER (SH) COURT MASTER (NSH)
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